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WB gets NHRC
notice over doc’s
rape and murder

AGE CORRESPONDENT
NEW DELHI, AUG. 13

The National Human
Rights Commission has
issued notices to the West
Bengal government and
the state’s police chief in
connection with a case of
rape and murder of a
woman doctor at a state-
run medical college and
hospital in Kolkata.

Meanwhile, Delhi's
AlIMS has warned their
protesting resident doc-
tors against holding any
demonstration on or
around the hospital cam-
pus stating it was in vio-
lation of high court direc-
tions and amounts to con-
tempt of court

The commission on
Tuesday said it has
sought the reports from
these authorities in two
weeks,

The NHRC has taken
suo motu cognisance of a
media report that the jun-
ior woman doctor was
found dead at the seminar
hall of KolKkata's state-
run R.G. Kar Medical
College and Hospital, it
said in a statement.

“Reportedly, the body of
the deceased bore scratch
marks, indicating that
there was some struggle
at the time of the inci-
dent. The family has
reportedly alleged that
the victim was raped and
murdered,” the National
Human Rights
Commission panel said.

The commission has
observed that the content
of the media report, if
true, raise a serious issue
of wviolation of human
rights of the victim.

Giriraj seeks DidF's
resignation, says
‘influencing probe’

Begusarai, Aug. 13
Union minister Giriraj
Singh on Tuesday
demanded the resigna-
tion of West Bengal chief
minister Mamata
Banerjee, accusing her of
trving to influence the
probe into the horrific
rape and murder of a
doctor in Kolkata,

“Mamata Banerjee
should be ashamed of the
incident, which was more
ghastly than even the
infamous Nirbhaya gang
rape,” he said, while talk-
ing to reporters in
Begusarai, his LS con-
stituency in Bihar — PTT

Odisha doc rapes
2 patients at govt
hospital; case filed

Cuttack, Aug. 13: A doc-
tor has been booked for
allegedly raping two
women patients at the
SCB Medical College and
Hospital here, police said
on Tuesday.

The alleged incident
took place on Sunday
when the women had
come to the cardiclogy
department of the gov-
ernment hospital for an
echocardiogram test.

“The Mangalabag police
station has received com-
plaint, and a case was
registered,” Cuttack addi-
tional deputy commis-
sioner of police Anil
Mishra said. —PTI
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NHRC sends notice to Bengal govt, DGP

New Delhi: National Human Rights Commission has issued notice
to West Bengal govt and the state’s police chief over the RG Kar
incident and sought their replies in two weeks. Taking suo motu
cognisance of amediareport, NHRC said that the report, if true,
raises a serious issue of violation of human rights. e
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Medical services such as
working of Outpatient
Departments (OPDs) and
JTOI’]—E]ITEI’geFIC}-’ surgeries at
various Government
hospitals across the country,
including  the national
Capital, continued to
remain paralysed  on
Tuesday as the resident
doctors’ agitation against
the rape-murder of a trainee
doctor in Kolkata.

On Tuesday, more resident
doctors joined the strike led
by the Federation of
Resident Doctors’
Association (FORDA).

The incident has sparked
widespread protests, with
over three lakh junior
doctors and healthcare

National fury...

From Page 1

It also asked all HoD and
centre chiefs to send the
attendance of the Resident
Doctors everyday by 3 pm.
Voices across the country are
expressing deep concern over
the safety gaps exposed by the
recent rape and murder of a
trainee doctor at a Kolkata
medical college.

Joint  secretary of the

Association  of  Resident
Duoctors, PGIMER,
Perugu

Chandigarh  Dr
l’rancetﬁ Reddy said that our
protest continue today. But
the emergency services at the
hospital were on. We are
demanding that safety for the
doctors be ensured at
hospitals.

After the junior doctors went
on the strike on Monday,
PGIMER authorities said that
emergency services will be on
but the outpatient

workers expressing  deep
concern over their safety.
Amid the strike led by the
FORDA, which said “the
strike will not be lifted until
justice is done and our
demands are met? the
National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State’s police chief in the
matter.

The commission on Tuesday
said it has sought the reports
from these authorities in
two weeks.

However, acting tough, as
the Delhi AIIMS Resident
Doctors’ Association (RDA)
continued their indefinite
strike on Tuesday too, the
hospital ~ administration
warned them against
holding any demonstration

department services would be
curtailed, with the
registration of only follow-up
patients in respective
departments.

A doctors' association in
Uttar Pradesh has written to
Union Health Minister | P
Nadda, pressing for security
measures at medical
institutions.  Uttar Pradesh
RDA's president Dr Hardeep
Jogi said the association has
written to the Union Health
Minister, urging for safety
and security measures at
hospitals in light of the
"disturbing and horrific”
murder the postgraduate
student in the West Bengal
capital four days ago.

"The RDA Uttar Pradesh
expresses  its  profound
condolences for the loss of
this young woman and
strongly  denounces  the
failures that permitted such a

women, our saviours, a Doctor!

on or around the hospital
campus stating it was in
violation of High Court
directions and amounts to
contempt of court.

The administration issued
an office memorandum
drawing the attention of all
resident doctors to the
“Code of Conduct' as laid
down by the High Court. It
further stated that the
violation of the High Court
orders by the
individual/students/employe
es/group of employees,
students/Resident
Doctoers/Assoclations/
Unions etc will be in
contravention of the
directions of High Court
and make them liable for
disciplinary actions and also
for contempt of court.

Continued on Page 2

grave offence to occur. The
inability to safeguard our
institutions reflects a critical
lapse in administration. And
governance,” it stated.

The RDA also sought an

urgent meeting with the
health minister to discuss the
pressing issues faced by the
medical community, the
"escalating violence" against
doctors and the "deteriorating
working conditions" which
have created "an atmosphere
of fear".
"This must be addressed to
prevent tuture tragedies,” it
said. Junior doctors at state-
run Rajendra Institute of
Medical Sciences (RIMS) in
Ranchi on Tuesday started
‘pen-down'  agitation by
boycotting OPD services and
elective surgeries in protest
against the rape and murder
of a woman doctor in
Kolkata.
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NHRC issues notice to West Bengal CS, DGP on
rapemurder of junior doctor: The National
Human Rights Commission has taken suo motu
cognizance of the reported death of a junior
woman doctor in mysterious circumstances at
the staterun RG Kar Medical College & Hospital in
Kolkata, West Bengal, the commission said on
Tuesday. The rights body has ako taken a serious
view of the reported alegations of sexual assault
and murder, and issued notices to the chief sec-
retary and the director general of police of West
Bengal calling for a detailed report in the matter
within two weeks. The commission also noted
that the body of the deceased was bearing
scratch marks indicating struggle at the time of
the incident. The family has alleged that the vic-
tim was raped and murdered.
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Kolkata, in Hubballi, on Tuesday

Junior doctors take part in protest al the Rani Chennarmma
Circle: against the rape and murder of a traines doctor in
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Doctors and medical sludents pratest agdinst he sexual
assault and killing of a Kolkata based post-graduats trainee

P11+ dector, a Mair Hospital in Mumbai, on Tuesday Pl

National Fury: How we treat our
women, our saviours, a Doctor!

PIONEER NEWS SERVICE
NEW DELHI

Medica] services such as
working of Outpatient
Departments (OPDs) and
non-emergency surgeries at
various Government
hospitals across the country,
including  the national
Capital,  continued  to
remain  paralysed on
Tuesday as the resident
doctors’ agitation against
the rape-murder of a trainee
doctor in Kolkata.

On Tuesday, more resident
doctors joined the strike led
by the Federation of
Resident Doctors’
Association (FORDA).

The incident has sparked
widespread protests, with
over three lakh junior
doctars  and  healthcare

workers expressing deep
concern over their safety.
Amid the strike led by the
FORDA, which said “the
strike will not be lifted until
justice is done and our
demands are met’, the
National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State’s police chief in the
matter.

The commission on Tuesday
said it has sought the reports
trom these authorities in
two weeks.

However, acting tough, as
the Delhi AIIMS" Resident
Doctors’ Association
(RDA)  continued their
indefinite strike on Tuesday
too, the hospital
administration warned
them against holding any

demonstration on  or
around the hospital campus
stating it was in violation of
High Court directions and
amounts to contempt of
court.

The administration issued
an  office memorandum
drawing the attention of all
resident doctors to the
“Code of Conduct’ as laid
down by the High Court. It
further stated that the
violation of the High Court
orders by the
individual/students/employ
ees/group of employees,
students/Resident
Doctors/Associations/
Unions etc will be in
contravention of the
directions of High Court
and make them liable for
disciplinary actions and
also for contempt of court.
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Doclors and medical students protest againg! the sexual
assault and killing of a Kolkata nased post-graduate trainee

Fin Mumbai, on Tuesday FTl
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edical services such as
Mwurking of Qutpatient
Departments {(OPDs) and
non-emergency surgeries at
various Government

hospitals across the country,

including the national
Capital, continued to
remain  paralysed an

Tuesday as the resident
doctors’ agitation against
the rape-murder of a trainee
doctor in Kolkata,

On Tuesday, more resident
doctors joined the strike led
by the Federation of
Resident Doctors’
Agsociation (FORDA).

The incident has sparked
widespread protests, with
over three lakh junior
doctors and healthcare

National fury...

From Page 1

It also asked all HoD and
centre chiefs to send the
attendance of the Resident
Doctors everyday by 3 pm.
Voices across the country are
expressing deep concern over
the safety gaps exposed by the
recent rape and murder of a
trainee doctor at a Kolkata

medical college.

Joint  secretary of the
Association  of  Resident
Doctors, PGIMER,
Chandigarh  Dr  Perugu

Praneeth Reddy said that our
protest continue today. But
the emergency services at the
hospital were on. We are
demanding that safety for the
doctors be ensured at
hospitals.

After the junior doctors went
on the strike on Monday,
PGIMER authorities said that
emergency services will be on
but the outpatient

workers expressing deep
concern over their safety.
Amid the strike led by the
FORDA, which said “the
strike will not be lifted until
justice is done and our
demands are met’, the
National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State's police chiet in the
matter,

The commission on Tuesday
said it has sought the reports
from these authorities in
two weeks.

However, acting tt)ugh, as
the Delhi AIIMS Resident
Doctors” Association (RDA)
continued their indefinite
strike on Tuesday too, the
hospital administration
warned them  against
holding any demonstration

department services would be
curtailed, with the
registration of only follow-up
patients in respective
departments.

A doctors' association in
Uttar Pradesh has written to
Union Health Minister ] P
Nadda, pressing for security
measures at medical
institutions.  Uttar Pradesh
RDA's president Dr Hardeep
Jogi said the association has
written to the Union Health
Minister, urging for safety
and security measures at
hospitals in light of the
“disturbing and horrific"
murder the postgraduate
student in the West Bengal
capital four days ago.

"The RDA Uttar Pradesh
expresses  its  profound
condolences for the loss of
this young woman and
strongly  denounces  the
failures that permitted such a

women, our saviours, a Doctor!

on or around the hospital
campus stating it was in
violation of High Court
directions and amounts to
contempt of court.
The administration issued
an office  memorandum
drawing the attention of all
resident doctors to the
“Code of Conduct’ as laid
down by the High Court. It
further stated that the
violation of the High Court
orders by the
individual/students/employe
es/group of employees,
students/Resident
Doctors/Associations/
Unions etc will be in
contravention of the
directions of High Court
and make them liable for
disciplinary actions and also
for contempt of court.
Continued on Page 8

grave offence to occur. The
inability to safeguard our
institutions reflects a critical
lapse in administration. And

governance,” it stated.

The RDA also sought an

urgent meeting with
8

health minister to discuss the
pressing issues faced by the
medical community, the
"escalating violence" against
doctors and the "deteriorating
working conditions” which
have created "an atmosphere
of fear".

"This must be addressed to
prevent future tragedies,’ it
said. Junior doctors at state-
run Rajendra Institute of
Medical Sciences (RIMS) in
Ranchi on Tuesday started
‘pen-down'  agitation by
boycotting OPD services and
elective surgeries in protest
against the rape and murder
of a woman doctor in
Rolkata,
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edical services such as
Mwurking of Qutpatient
Departments {(OPDs) and
non-emergency surgeries at
various Government

hospitals across the country,

including the national
Capital, continued to
remain  paralysed an

Tuesday as the resident
doctors’ agitation against
the rape-murder of a trainee
doctor in Kolkata,

On Tuesday, more resident
doctors joined the strike led
by the Federation of
Resident Doctors’
Agsociation (FORDA).

The incident has sparked
widespread protests, with
over three lakh junior
doctors and healthcare

National fury...

From Page 1

It also asked all HoD and
centre chiefs to send the
attendance of the Resident
Doctors everyday by 3 pm.
Voices across the country are
expressing deep concern over
the safety gaps exposed by the
recent rape and murder of a
trainee doctor at a Kolkata

medical college.

Joint  secretary of the
Association  of  Resident
Doctors, PGIMER,
Chandigarh  Dr  Perugu

Praneeth Reddy said that our
protest continue today. But
the emergency services at the
hospital were on. We are
demanding that safety for the
doctors be ensured at
hospitals.

After the junior doctors went
on the strike on Monday,
PGIMER authorities said that
emergency services will be on
but the outpatient

workers expressing deep
concern over their safety.
Amid the strike led by the
FORDA, which said “the
strike will not be lifted until
justice is done and our
demands are met’, the
National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State's police chiet in the
matter,

The commission on Tuesday
said it has sought the reports
from these authorities in
two weeks.

However, acting tt)ugh, as
the Delhi AIIMS Resident
Doctors” Association (RDA)
continued their indefinite
strike on Tuesday too, the
hospital administration
warned them  against
holding any demonstration

department services would be
curtailed, with the
registration of only follow-up
patients in respective
departments.

A doctors' association in
Uttar Pradesh has written to
Union Health Minister ] P
Nadda, pressing for security
measures at medical
institutions.  Uttar Pradesh
RDA's president Dr Hardeep
Jogi said the association has
written to the Union Health
Minister, urging for safety
and security measures at
hospitals in light of the
“disturbing and horrific"
murder the postgraduate
student in the West Bengal
capital four days ago.

"The RDA Uttar Pradesh
expresses  its  profound
condolences for the loss of
this young woman and
strongly  denounces  the
failures that permitted such a

women, our saviours, a Doctor!

on or around the hospital
campus stating it was in
violation of High Court
directions and amounts to
contempt of court.
The administration issued
an office  memorandum
drawing the attention of all
resident doctors to the
“Code of Conduct’ as laid
down by the High Court. It
further stated that the
violation of the High Court
orders by the
individual/students/employe
es/group of employees,
students/Resident
Doctors/Associations/
Unions etc will be in
contravention of the
directions of High Court
and make them liable for
disciplinary actions and also
for contempt of court.
Continued on Page 8

grave offence to occur. The
inability to safeguard our
institutions reflects a critical
lapse in administration. And

governance,” it stated.

The RDA also sought an

urgent meeting with
8

health minister to discuss the
pressing issues faced by the
medical community, the
"escalating violence" against
doctors and the "deteriorating
working conditions” which
have created "an atmosphere
of fear".

"This must be addressed to
prevent future tragedies,’ it
said. Junior doctors at state-
run Rajendra Institute of
Medical Sciences (RIMS) in
Ranchi on Tuesday started
‘pen-down'  agitation by
boycotting OPD services and
elective surgeries in protest
against the rape and murder
of a woman doctor in
Rolkata,
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Kolkata, in Hubballi, on Tuesday
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Doctors and medical sludents pratest agdinst he sexual
assault and killing of a Kolkata based post-graduats trainee

P11+ dector, a Mair Hospital in Mumbai, on Tuesday Pl

National Fury: How we treat our
women, our saviours, a Doctor!

PIONEER NEWS SERVICE
NEW DELHI

Medica] services such as
working of Outpatient
Departments (OPDs) and
non-emergency surgeries at
various Government
hospitals across the country,
including  the national
Capital,  continued  to
remain  paralysed on
Tuesday as the resident
doctors’ agitation against
the rape-murder of a trainee
doctor in Kolkata.

On Tuesday, more resident
doctors joined the strike led
by the Federation of
Resident Doctors’
Association (FORDA).

The incident has sparked
widespread protests, with
over three lakh junior
doctars  and  healthcare

workers expressing deep
concern over their safety.
Amid the strike led by the
FORDA, which said “the
strike will not be lifted until
justice is done and our
demands are met’, the
National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State’s police chief in the
matter.

The commission on Tuesday
said it has sought the reports
trom these authorities in
two weeks.

However, acting tough, as
the Delhi AIIMS" Resident
Doctors’ Association
(RDA)  continued their
indefinite strike on Tuesday
too, the hospital
administration warned
them against holding any

demonstration on  or
around the hospital campus
stating it was in violation of
High Court directions and
amounts to contempt of
court.

The administration issued
an  office memorandum
drawing the attention of all
resident doctors to the
“Code of Conduct’ as laid
down by the High Court. It
further stated that the
violation of the High Court
orders by the
individual/students/employ
ees/group of employees,
students/Resident
Doctors/Associations/
Unions etc will be in
contravention of the
directions of High Court
and make them liable for
disciplinary actions and
also for contempt of court.
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Doctors and medical sludents pratest agdinst he sexual
assault and killing of a Kolkata based post-graduats trainee

P11+ dector, a Mair Hospital in Mumbai, on Tuesday Pl

National Fury: How we treat our
women, our saviours, a Doctor!

PIONEER NEWS SERVICE
NEW DELHI

Medica] services such as
working of Outpatient
Departments (OPDs) and
non-emergency surgeries at
various Government
hospitals across the country,
including  the national
Capital,  continued  to
remain  paralysed on
Tuesday as the resident
doctors’ agitation against
the rape-murder of a trainee
doctor in Kolkata.

On Tuesday, more resident
doctors joined the strike led
by the Federation of
Resident Doctors’
Association (FORDA).

The incident has sparked
widespread protests, with
over three lakh junior
doctars  and  healthcare

workers expressing deep
concern over their safety.
Amid the strike led by the
FORDA, which said “the
strike will not be lifted until
justice is done and our
demands are met’, the
National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State’s police chief in the
matter.

The commission on Tuesday
said it has sought the reports
trom these authorities in
two weeks.

However, acting tough, as
the Delhi AIIMS" Resident
Doctors’ Association
(RDA)  continued their
indefinite strike on Tuesday
too, the hospital
administration warned
them against holding any

demonstration on  or
around the hospital campus
stating it was in violation of
High Court directions and
amounts to contempt of
court.

The administration issued
an  office memorandum
drawing the attention of all
resident doctors to the
“Code of Conduct’ as laid
down by the High Court. It
further stated that the
violation of the High Court
orders by the
individual/students/employ
ees/group of employees,
students/Resident
Doctors/Associations/
Unions etc will be in
contravention of the
directions of High Court
and make them liable for
disciplinary actions and
also for contempt of court.
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Doctors and medical sludents pratest agdinst he sexual
assault and killing of a Kolkata based post-graduats trainee

P11+ dector, a Mair Hospital in Mumbai, on Tuesday Pl

National Fury: How we treat our
women, our saviours, a Doctor!

PIONEER NEWS SERVICE
NEW DELHI

Medica] services such as
working of Outpatient
Departments (OPDs) and
non-emergency surgeries at
various Government
hospitals across the country,
including  the national
Capital,  continued  to
remain  paralysed on
Tuesday as the resident
doctors’ agitation against
the rape-murder of a trainee
doctor in Kolkata.

On Tuesday, more resident
doctors joined the strike led
by the Federation of
Resident Doctors’
Association (FORDA).

The incident has sparked
widespread protests, with
over three lakh junior
doctars  and  healthcare

workers expressing deep
concern over their safety.
Amid the strike led by the
FORDA, which said “the
strike will not be lifted until
justice is done and our
demands are met’, the
National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State’s police chief in the
matter.

The commission on Tuesday
said it has sought the reports
trom these authorities in
two weeks.

However, acting tough, as
the Delhi AIIMS" Resident
Doctors’ Association
(RDA)  continued their
indefinite strike on Tuesday
too, the hospital
administration warned
them against holding any

demonstration on  or
around the hospital campus
stating it was in violation of
High Court directions and
amounts to contempt of
court.

The administration issued
an  office memorandum
drawing the attention of all
resident doctors to the
“Code of Conduct’ as laid
down by the High Court. It
further stated that the
violation of the High Court
orders by the
individual/students/employ
ees/group of employees,
students/Resident
Doctors/Associations/
Unions etc will be in
contravention of the
directions of High Court
and make them liable for
disciplinary actions and
also for contempt of court.
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Doctors and medical sludents pratest agdinst he sexual
assault and killing of a Kolkata based post-graduats trainee

P11+ dector, a Mair Hospital in Mumbai, on Tuesday Pl

National Fury: How we treat our
women, our saviours, a Doctor!

PIONEER NEWS SERVICE
NEW DELHI

Medica] services such as
working of Outpatient
Departments (OPDs) and
non-emergency surgeries at
various Government
hospitals across the country,
including  the national
Capital,  continued  to
remain  paralysed on
Tuesday as the resident
doctors’ agitation against
the rape-murder of a trainee
doctor in Kolkata.

On Tuesday, more resident
doctors joined the strike led
by the Federation of
Resident Doctors’
Association (FORDA).

The incident has sparked
widespread protests, with
over three lakh junior
doctars  and  healthcare

workers expressing deep
concern over their safety.
Amid the strike led by the
FORDA, which said “the
strike will not be lifted until
justice is done and our
demands are met’, the
National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State’s police chief in the
matter.

The commission on Tuesday
said it has sought the reports
trom these authorities in
two weeks.

However, acting tough, as
the Delhi AIIMS" Resident
Doctors’ Association
(RDA)  continued their
indefinite strike on Tuesday
too, the hospital
administration warned
them against holding any

demonstration on  or
around the hospital campus
stating it was in violation of
High Court directions and
amounts to contempt of
court.

The administration issued
an  office memorandum
drawing the attention of all
resident doctors to the
“Code of Conduct’ as laid
down by the High Court. It
further stated that the
violation of the High Court
orders by the
individual/students/employ
ees/group of employees,
students/Resident
Doctors/Associations/
Unions etc will be in
contravention of the
directions of High Court
and make them liable for
disciplinary actions and
also for contempt of court.
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Silchar medical
college advisory
sparks row

Guwahati: In response to ra-
pe-murder case in Kolkata, As-
sam’s Silchar Medical College
Hospital (SMCH) has issued an
advisory, sparking row for its
“misogynistic” undertones, re-
ports Kangkan Kalita. It ur-
ges female doctors, staff and
health workers to avoid situa-

NHRC notice to WB

ational Human Rights

Commission (NHRC), taking
suo motu cognisance, has
issued notice to West Bengal
govt and state’s police chief over
Kolkata rape-murder and sought
their replies in two weeks. et

tions where they are alone and
refrain from going outside the
campus during “odd hours”.
Students argued that such
directives unfairly target wo-
men and place the burden of sa-
fety on them rather than add-
ressing broader security con-
cerns. SMCH said it was neces-
sary to enhance security of
female doctors and staff.
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Rape-murder of woman doctor: NHRC notice to West Bengal Govt, DGP

B NCW team visits Kolkata hospital M 25 called for questioning in doctor’s rape, murder case

NEW DELHI, Aug 13 (PTD)

THE National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
Stale’s police chief in connec-
tion with a case of rape and
murder of a woman doctor at
aState-run medical college and
hospital in Kolkata.

The Commissionon Tuesday
said it has sought the reports
from these authorities in two
weeks. The NHRC has taken
sup motu cognisance of a
media report that the junior
woman doctorwas found dead
atthe seminar hall of Kolkata's
State-run R G Kar Medical
College and Hospital, it said in
a statement.

“Reportedly, the body of the
deceased bore scratch marks,
indicating that there was some
struggleat the timeof the inci-
dent. The family has reported-
ly alleged that the victim was
raped and murdered,” the

Maharashtra resident doctors
begin indefinite strike

MUMBAL Aug 13 PTI}

RESIDENT doctors in Maharashtra started an indefinite strike on Tuesday
morning in support of the nationwide protests by their colleagues against
the rape-murder of a post-graduate trainee at a medical college in Kolkata.

All elective services in hospitals across the State have been halted, but
emergency services will continue uninterrupted, Maharashtra State
Association of Residential Doctors (Central-MARD) President Dr Pratik
Debaje told PTI.

“From 8 am, we have stopped work at all 0PDs {out-patient depart-
ments] and elective services have been stopped. Now, only emergency
services are operational across the State,” Or Debaje said.

rights panel said.

The Commission has
observed that the contentof the
mediareport, if true, raiseaseri-
ousissueofviolation ofhuman
rights of the victim.

Accordingly, it has issued
notices to the Chief Secretary
and the Director General of
Police (DGP), West Bengal,

seekingadetailedreportiniwo
weeks, it said.

The report is expected to
include the present status of
the investigation being con-
ducted by the policeand action
taken against persons respon-
sible, as well as compensation
if any, paid to the next of kin
olthedeceased, the statement

F‘ - ———

Doctors stage a protest against the al

leged sexual assault and

murder of a postgraduate trainee doctor in Kolkata, at
KEM Hospital in Mumbai on Tuesday (ANI)

said. The Commission said it
would also like to know about
the steps taken orproposed by
the authorities to ensure that
such incidents do not recur.

Thebody of the woman post-
graduate trainee wasfound on
Friday moming. Acivic volun-
teer was arrested in this con-
nection on Saturday.

JUNIOR DOCTORS BOY-
COTT WORK AT RANCHI'S
RIMS: Junior doctors at State-
run Rajendra Institute of
Medical Sciences (RIMS) in
Ranchi on Tuesday started
‘pen-down’ agitation by boy-
cotting OPDservicesand elec-
livesurgeriesin protest against
the rape and murder of a

AIIMS Delhi warns resident doctors
against protest on campus

NEW DELHI, Aug 13 (PTI)

THE All India Institute of Medical Sciences (AIIMS) Delhi has
wamned its protesting resident doctors against holding any
demonstration onoraround the hospital campusstatingit was
inviolation of High Court directions and amounts to contempt
of court.

The Delhi AlIMS’ Resident Doctors Association (RDA) Monday
went on an indelinite strike, suspending all elective and non-
essential services including OPDs and wards to protest thealleged
rape and murder of a trainee doctor at a Government hospi-
tal in Kolkata,

woman doctor in Kolkata.

However, they continued to
attend emergency services at
the premier hospital.

The agitating doctors
demanded a CBI probe into
the rape and murder of the
woman doctorin Kolkata'sR G
Kar Medical College and
Hospital.

GOVIDOCTORS IN JAIPUR
ON STRIKE: Medical services
at Government facilities here,
including thelargestState-run
Sawai Man Singh (SMS)
Hospital, were affected as res-
ident doctors went ona strike
in protest against the alleged
rape and murder of a medic in
Kolkata.
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Rape-murder of woman doctor: NHRG notice to West Bengal Govt, DGP

B NCW team visits Kolkata hospital M 25 called for questioning in doctor’s rape, murder case

NEW DELHI, Aug 13 PTI

THE National Human Rights
Commission (NHRC) has
issued notices to the West
Bengal Government and the
State's police chief in connec-
tion with a case of rape and
murder of a woman doctor at
aState-runmedical collegeand
hospital in Kolkata.

The Commission onTuesday
said it has sought the reports
from these authorities in two
weeks. The NHRC has taken
suo motu cognisance of a
media report that the junior
woman doctorwas founddead
at the seminar hall of Kolkata's
State-run R G Kar Medical
College and Hospital, it said in
a statement,

“Reportedly, the body of the
deceased bore scratch marks,
indicating that there wassome
struggle at the time of the inci-
dent. The family hasreported-
ly alleged that the victim was
raped and murdered,” the

Maharashtra resident doctors
begin indefinite strike

MUNMB Al Aug 13 (PTI)

RESIDENT doctorsin Maharashtrastarted an indefinitestrike on Tuesday
morning insupport of the nationwade protests by their colleagues apgainst
the rape-murder of a post-graduate trainee at a medicalcollege in Kolkata

All elective services in hospitals scross the State have been halted,
but emargency services will continue unintarrupted, Maharashtra State
Association of Residential Doctors (Central- MARD) President Or Pratik
Debaje told PTI,

"From 9 am, we have stopped work at all OPDs (out-patient depart:
ments) and elective services have been stopped Now, only emergency
sarvices are operational across the State,” Or Debaje said

F_ i

Doctors stage a protest against the alleged sexual assault and
murder of a postgraduate trainee doctor in Kolkata, at
KEM Hospital in Mumbai on Tuesday. (ANI)

AlIMS Delhi warns resident doctors
against protest on campus

NEW DELHL Aug 13 (PTT)

THEAll India Institute of Medical Sciences (AIIMS) Delhi has
warned its protesting resident doctors against holding any
demonstration onor around the hospital campus stating itwas
in violation of High Court directions and amountsto contempt
ol courL

The DelhiAIIMS' Resident Doctors' Association (RDA) Monday
went on an indefinite strike, suspending all elective and non-
essential servicesincluding OPDs and wards to protest the alleged
rape and murder of a trainee doctor at a Government hospi-
tal in Kolkata.

rights panel said.

The Commission has
ohserved thatthecontentof the
mediareport, il true, raise a seri-
ousissueolviolation ofhuman
rights of the victim.

Accordingly, it has issued
natices to the Chief Secretary
and the Director General ol
Police (DGP), West Bengal,

seekinga detailed report in two
weeks, it said.

The report is expected to
include the present status of
the investigation being con-
ducted by the police and action
taken against persons respon-
sible, as well as compensation
if any, paid to the next of kin
of the deceased, the statement

said. The Commission said it
would alse like to know about
the stepstaken or proposed by
the authorities to ensure that
such incidents do not recur,

The bodyofthe woman post-
graduatetraineewas found on
Friday morning, Acivicvolun-
teer was arrested in this con-
nection on Saturday,

JUNIOR DOCTORS BOY-
COTT WORK AT RANCHI'S
RIMS: Junior doctors at State-
run Rajendra Institute of
Medical Sciences (RIMS) in
Ranchi on Tuesday started
‘pen-down’ agitation by boy-
cottingOPD servicesand elec-
tivesurgeries in protestagainst
the rape and murder of a

woman doctor in Kolkata.

However, they continued to
attend emergency services at
the premier hospital.

The agitating doclors
demanded a CBI probe into
the rape and murder of the
womandaoctor inKolkatas RG
Kar Medical College and
Hospital.

GOVIDOCTORS INJAIPUR
ONSTRIKE: Medical services
at Government facilities here,
includingthelargest State-run
Sawai Man Singh (SMS)
Hospital, were affected as res-
ident doctors went on a strike
in protest against the alleged
rape and murder of a medic in
Kolkata.
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NHRC seeks ATR on
safety of bicyclists

STATESMAN NEWS SERVICE
BHUBANESWAR, 13 AUGUST:

The National Human Rights
Commission (NHRC) has
sought an Action Taken
Report from the Secretary,
Ministryof Road Transport
and Highways onsafetyand
security measures for the
bicyclists and what further
action plans can be made
in this regard within six
weeks.

The NHRC has passed
the orderactingona petition
filed by Human Rights
Lawyer Radhakanta Tripathy.
The petitioner stated that
there hasbeenan increasing

number of deaths and
injuries of the cyclists over
the years. However, it is a
matter of regret that no long-
term and well planned meas-
ures are made to protect
the human rights of the
cyclists till date.

He urged for dedicated
cyclelanesinDistrict, State
and National Highways to
avert such accidents. Due
to lack of awareness and
legal provisions, generally,
the cyclists do not bother
to wear helmets which is a
major factor for theiruntime-
lydeath. For the promotion
of cycling, free insurance
should be made available
for the cyclists, he added.
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WB gets NHRC
notice over doc’s
rape and murder

DC CORRESPONDENT

NEW DELHI ALIG. 13

The MNational Human
Rights Commission has
issued notlces to the West
Bengal government and
the state’s police chief in
ronnection with a case of
rape and murder of a
woman doctor at a state-
run medical collegoe and
hospital in Kolkata.

Maeanwhile, Delhi’s
AIIMS has warned their
protesting resident doe-
lors against holding any
demonstration on or
around the hospital cam-
pus stating it was in vio-
lation of high eourt direc-
Hons and amounts tocon-
tempt of court

The commission on
Tuesday said it has
sought the reports from
these authorities in two
wee ks,

The NHRC has taken
3uo motu cognisance of A
media report that the jurn-
ior woman doctor was
found dead at the sominar
hall of HKolkata's state-
run R.G. Kar Medieal
College and Hospital, it
sald in a statemant.

“Reportedly, the body of
the deceased bore scratch
marks. indicating that
there was some struggle
at the time of the inei-
dent. ‘I'ne amily has
reportedly alleged that
the vietim was raped and
murdered,” the National
Human Rights
Commission panel said.
The commission has
observed that the content
of the media report, if
lrue, raise a serious issue
of violation of human
rights of the victim,

L) L] -
Giriraj seeks Didi’
- ] II s
‘influencing probe’
Begusarai, Aug. 13:
Union minister Giriraj
Singh on Tuesday
demanded the resigna-
tion of Weast Bengal chief
muinister Mamata
Banerjes, accusing her of
trving 0 influence the
probe Into the horrific
rape and murder of a
doctor in Kolkata.
“Mamata Banerjee
should be ashamed of the
incident, which was more
ghastly than even the
infamous MNirbhava gang
rape,” he said, while talk-
ng o reporters  n
Begusaral, his LS con-
stituency in Bihar.

2 patients at govt
L]

hespital; case filed
Cubtack, Aug. 13: A doc-
tor has been booked for
allegedly  raping two
women patients at the
3C3 Medical College and
Huospital here, police said
on Tursday.

The alleged incident
took place on Sunday
when the women had
come o the cardiology
department of the gow-
ernment hospital for an
echocardiogram test.

“The Mangalabag police
station has received com-
plaint, 1and a case was
registored,” Cuttack addi-
tional depuly commis-
sioner of police Anil
Mishra said. — PT1
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Human rights commission takes cognisance of Kolkata doctor’s rape
and murder

https://www.thehindu.com/news/national/human-rights-commission-takes-suo-motu-
cognisance-of-kolkata-doctors-rape-and-murder/article68519748.ece

The NHRC has issued notices to the Chief Secretary and the Director General of Police,
West Bengal, calling for a report within two weeks

Updated - August 13, 2024 08:42 pm IST

The National Human Rights Commission (NHRC) has taken suo motu cognisance of
the alleged rape and murder of a junior woman doctor at Kolkata’s State-run R.G. Kar
Medical College and Hospital on August 9, 2024.

“‘Reportedly, the body of the deceased bore scratch marks, indicating that there was
some struggle at the time of the incident. The family has reportedly alleged that the
victim was raped and murdered,” said the statement by the NHRC.

“The commission has observed that the contents of the media report, if true, raise a
serious issue of violation of human rights of the victim. Accordingly, it has issued notices
to the Chief Secretary and the Director General of Police, West Bengal calling for a
detailed report within two weeks,” a statement said.

The NHRC said it expects the report to include the status of the investigation, the action
taken against persons responsible and the compensation paid to the next of kin of the
deceased.

"The commission would also like to know about the steps taken/ proposed by the
authorities to ensure that such incidents do not recur,” the statement said.

The body of the woman postgraduate trainee, who was allegedly raped and murdered
inside a seminar hall of the RG Kar hospital, was found on Friday morning. A civic
volunteer was arrested in this connection on Saturday.

NCW visit

On August 12, a team of the National Commission for Women (NCW) arrived in Kolkata
to assess the gravity of the situation.
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The two-member team visited the victim’s family and the Kolkata Police’s headquarters
at Lalbazar. It also went to the protest site at R.G. Kar Hospital and College.

In a post on X, the NCW said: “In response to the tragic incident involving the alleged
sexual assault and murder of a 31-year-old trainee doctor in Kolkata, the National
Commission for Women has taken suo motu cognisance and formed an inquiry
committee. The committee, led by Ms. Delina Khongdup, Member, NCW will inquire
about the circumstances, meet with all relevant parties, and recommend measures to
prevent such incidents in the future.”
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Kolkata Doctor rape case: NHRC takes suo moto cognizance of the
case, issues notices to DGP and Chief Secretary of West Bengal

https://www.opindia.com/2024/08/kolkata-nhrc-sends-notice-to-west-bengal-dgp-doctor-
rape-case/

https://theprint.in/india/rape-murder-of-woman-doctor-nhrc-notice-to-west-bengal-govt-
state-police-chief/2221441/

Calcutta High Court has ordered a CBI probe into the incident and urged the police to
hand over all documents related to the woman doctor's murder case to CBI by 10 am on
Wednesday.

13 August, 2024

On Tuesday, 13th August, the National Human Rights Commission (NHRC) took suo
motu cognizance of the rape and murder of a doctor at R G Kar Medical College
Hospital in Kolkata. NHRC issued notices to the director general of police (DGP) and
chief secretary of West Bengal, requesting a detailed report within two weeks.

The NHRC notification noted that the report should include the status of the police
investigation, actions taken against the guilty, compensation details, and initiatives
taken to prevent similar instances in the future.

Last week, a 31-year-old postgraduate student was discovered dead at R G Kar
Medical College and Hospital in Kolkata, sparking widespread protests by doctors
across Bengal, as well as in other states across India. The Kolkata police have set up a
special investigation team, which has already detained accused Sanjay Roy in the case.

“‘Reportedly, the body of the deceased bore scratch marks, indicating that there was
some struggle at the time of the incident. The family has reportedly alleged that the
victim was raped and murdered,” NHRC said in a press statement.

The NHRC stated that if the media reports were correct, the act constituted a significant
breach of the victim’s human rights. It has issued notices to the Chief Secretary and the
Director General of Police, West Bengal, calling for a detailed report on the matter
within two weeks.

Following the murder, protests broke out not only in all state-run and private hospitals in
the state but also on the streets, with local residents joining in. Junior and resident
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doctors at all state-run medical college hospitals are currently on strike, disrupting both
the outpatient department and emergency services.

The physicians’ protests intensified on Monday, August 12, after the Principal of R G
Kar Medical College and Hospital was transferred to another institution in the city after
resigning earlier that day. Chief Minister Mamata Banerjee set a deadline for the
Kolkata police to examine the matter, stating that if the state police are unable to
resolve it by the end of the week, it will be sent to the Central Bureau of Investigation.

Meanwhile, the Calcutta High Court has ordered a CBI probe into the incident and
urged the police to hand over all documents related to the woman doctor’'s murder case
to CBI by 10 am on Wednesday. The Court has also urged agitating doctors to call off
the strike, saying they have a ‘pious obligation’.
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Kolkata doctor rape-murder: NHRC seeks detailed report from West
Bengal authorities

https://timesofindia.indiatimes.com/city/kolkata/kolkata-doctor-rape-murder-nhrc-seeks-
detailed-report-from-west-bengal-authorities/articleshow/112491677.cms

TIMESOFINDIA.COM | Aug 13, 2024, 02.44 PM IST

NEW DELHI: The National Human Rights Commission (NHRC) has taken suo motu
cognizance of the alleged sexual assault and murder of a second-year postgraduate
student at RG Kar Medical College in Kolkata, issuing notices to the chief secretary and
the Director general of police, West Bengal. They have been asked to provide a detailed
report on the investigation and actions taken within two weeks.

The NHRC stated that the media reports, if accurate, indicate a serious human rights
violation. The Commission has requested a comprehensive report covering the current
status of the police investigation, actions taken against the perpetrators, and any
compensation paid to the victim's family. They also seek information on measures to
prevent such incidents in the future.
Meanwhile, the Calcutta High Court has instructed the former principal of RG Kar
Medical College, Sandip Ghosh, to submit a leave application by 3 pm. This directive
follows Ghosh's appointment as principal of Calcutta National Medical College and
Hospital in Kolkata, which sparked protests after his resignation from RG Kar Medical
College.

Sandip Ghosh resigned from his principal position at RG Kar Medical College on
Monday, citing defamation on social media following the rape and murder of the trainee
doctor at the hospital.

The chief Justice division bench of the Calcutta High Court is reviewing multiple Public
Interest Litigations related to the incident. During the hearing, the chief Justice
questioned Ghosh’s new appointment.

"How can the principal - who resigned by taking moral responsibility, be appointed as
the principal of another government college? The court has asked him to submit a leave
application by 3 pm today or the court will pass an order for him to leave the position,"
stated the court.

The tragic incident came to light when a post-graduate trainee doctor was discovered
dead inside the seminar hall of RG Kar Medical College and Hospital on August 9.
Investigations confirmed rape and murder. Reports indicate the victim's body had
scratch marks, suggesting a struggle occurred. The family has alleged that she was
raped and murdered.



TIMES OF INDIA, Online, 14.8.2024

Page No. 0, Size:(0)cms X (0)cms.

Thus, the NHRC'’s intervention aims to ensure accountability and prevent recurrence of
such grievous incidents while the Calcutta High Court scrutinizes administrative actions
taken in its aftermath.The authorities in West Bengal are now pressed to provide clarity
and justice swiftly.
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Kolkata doctor rape-murder: NHRC sends notice to West Bengal DGP
and chief secretary, seeks report in two weeks

https://indianexpress.com/article/cities/kolkata/kolkata-doctor-rape-murder-nhrc-notice-
west-bengal-dgp-chief-secretary-report-two-weeks-9511679/

The NHRC took suo motu cognisance of the alleged rape and murder of a woman
doctor at R G Kar Medical College Hospital in Kolkata.

Written by Ravik Bhattacharya
Updated: August 13, 2024 16:00 IST

Taking suo motu cognisance of the alleged rape and murder of a woman at R G Kar
Medical College Hospital in Kolkata, the National Human Rights Commission (NHRC)
on Tuesday sent notices to the director general of police (DGP) and chief secretary of
West Bengal, seeking a detailed report within two weeks.

The NHRC notice stated that the report should include the status of the police
investigation, action taken against the guilty, details about compensation, and steps
taken to prevent such incidents in the future.

A 31-year-old postgraduate student was found dead in the seminar hall at R G Kar
Medical College and Hospital on Friday, triggering massive protests by doctors across
the state initially and later in several cities in other states, too. The Kolkata police have
set up a special investigation team, which has so far arrested Sanjay Roy, a civic
volunteer attached to its force.

“‘Reportedly, the body of the deceased bore scratch marks, indicating that there was
some struggle at the time of the incident. The family has reportedly alleged that the
victim was raped and murdered...” the NHRC said in a press statement.

The NHRC said that if the media reports were true, the incident was a serious violation
of the victim’s human rights.

After the murder, protests erupted not only in all state-run and private hospitals but also
spilled over to the streets, with citizens joining the protest. Junior doctors and resident
doctors at all state-run medical college hospitals are on strike, affecting both the
outpatient department and emergencies.

The doctors’ protests intensified on Monday after the principal of R G Kar Medical
College and Hospital was transferred to another institution in the city following his
resignation earlier in the day. Chief Minister Mamata Banerjee set a deadline for the
Kolkata police to investigate the case and remarked that if the state police cannot solve
the case by the end of the week, it will be transferred to the Central Bureau of
Investigation (CBI).



MONEYCONTROL, Online, 14.8.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Kolkata doctor rape-murder: NHRC takes suo motu cognisance;
seeks detailed report on matter in 2 weeks

https://www.moneycontrol.com/news/india/kolkata-doctor-rape-murder-nhrc-takes-suo-
motu-cognisance-seeks-detailed-report-on-matter-in-2-weeks-12795368.html

The body of a woman doctor was found in a seminar hall of the RG Kar Medical College
and Hospital on the morning of August 9, and a civic volunteer was arrested a day later
in connection with the crime

Moneycontrol News August 13, 2024 / 14:23 IST

The National Human Rights Commission (NHRC) on August 13 said it has issued
notices to the Chief Secretary and the Director General of Police, West Bengal, calling
for a detailed report over the alleged rape and murder of a woman doctor in Kolkata.

The body of the woman doctor was found in a seminar hall of the RG Kar Medical
College and Hospital on the morning of August 9, and a civic volunteer was arrested a
day later in connection with the crime.

NHRC India took suo motu cognisance of a media report on the incident, which
indicates that a junior woman doctor was found dead at the seminar hall of the Kolkata’s
state-run RG Kar Medical College and Hospital on August 9, 2024.

"Reportedly, the body of the deceased bore scratch marks, indicating that there was
some struggle at the time of the incident. The family has reportedly alleged that the
victim was raped and murdered," the Commission said in a statement.

"The Commission has observed that the contents of the media report, if true, raise a
serious issue of violation of human rights of the victim. Accordingly, it has issued notices
to the Chief Secretary and the Director General of Police, West Bengal calling for a
detailed report in the matter within two weeks," it added.The report is expected to
include the present status of the investigation being conducted by the police and action
taken against the responsible persons as well as compensation if any, paid to the next
of kin of the deceased. The Commission further said it would also like to know about the
steps taken or proposed by the authorities to ensure that such incidents do not recur.

Meanwhile, civic volunteer Sanjoy Roy, who was arrested in the rape and murder of the
doctor, was allegedly addicted to pornography and his mobile phone had several such
contents, police told PTlL.Roy (33), who had joined the Kolkata Police as a civic
volunteer in 2019, was married at least four times and known as a "womaniser", they
said.

During the investigation, it was found that he had a history of physically abusing his
wives.
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Kolkata PG doctor rape-murder: NHRC takes suo motu case, issues
notice to DGP, chief secretary

https://www.theweek.in/news/india/2024/08/13/kolkata-pg-doctor-rape-murder-nhrc-
takes-suo-motu-case-issues-notice-to-dgp-chief-secretary.html

NHRC asks authorities on measures taken to prevent such incidents in future
Web desk Updated: August 13, 2024 14:00 IST

The National Human Rights Commission has taken suo motu cognisance of the Kolkata
PG doctor rape and murder case and issued notice to authorities with the West Bengal
government. The Commission directed authorities to submit a report within two weeks
on remedial measures taken.

In a statement, NHRC said, “The National Human Rights Commission has taken suo
motu cognizance of a media report carried on 9th August, 2024 that a junior woman
doctor was found dead at the Seminar Hall of the Kolkata’s state-run RG Kar Medical
College & Hospital on 9th August, 2024. Reportedly, the body of the deceased bore
scratch marks, indicating that there was some struggle at the time of the incident. The
family has reportedly alleged that the victim was raped and murdered.”

The Commission observed that if the report is true, it raises a “serious issue of violation
of human rights of the victim”. “NHRC has issued notices to the Chief Secretary and the
Director General of Police, West Bengal calling for a detailed report in the matter within

two weeks,” it said.

The Commission said the report is expected to include the current status of the police
probe in the case and action taken against responsible persons. The Commission also
enquired whether any compensation was paid to the kin of the victim and measures
taken to avert such incidents in the future.

The victim, 31, was found dead on Friday morning around 7.30am at the third floor
seminar hall of the hospital with multiple injuries. A judicial inquest has found injuries in
the private parts while there was bleeding from both her eyes and mouth. Her
collarbone was broken and injuries were found in her neck, belly and limbs.

Resident doctors across the country are protesting and have suspended elective
services demanding a fair probe into the case
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The move comes as a two-member team from the National Commission for Women is
visiting the hospital and interacting with police officials to assess the progress of the
probe in the case.
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Kolkata Rape And Murder: NHRC Takes Suo Motu Cognizance, Asks
DGP To Submit Report Within Two Weeks

https://www.timesnownews.com/kolkata/kolkata-rape-and-murder-nhrc-takes-suo-motu-
cognizance-asks-dgp-to-submit-report-within-two-weeks-article-112490646

https://www.msn.com/en-in/news/India/rape-murder-of-woman-doctor-nhrc-notice-to-
west-bengal-govt-state-police-chief/ar-AA1oHY54

Junior doctors across West Bengal continued ceasework on Tuesday protesting the
rape and murder of a woman doctor at a state-run medical college and hospital in
Kolkata and demanding justice for her.

Updated Aug 13, 2024, 16:05 IST

New Delhi: The National Human Rights Commission (NHRC) on Tuesday took suo
motu cognizance of the gruesome rape and murder of a post-graduate trainee (PGT)
doctor at Kolkata's RG Kar Medical College and Hospital. The NHRC issued notices to
the Chief Secretary and the Director General of Police, West Bengal. The commission
has asked the Chief Secretary and the DGP to submit a detailed report within two
weeks.

"The body of the deceased bore scratch marks, indicating that there was some struggle
at the time of the incident. The family has reportedly alleged that the victim was raped
and murdered," said the Commission in a statement. The commission said that the
Kolkata rape and murder case is a serious issue of "human rights violations of the
victim".

The report is expected to include the present status of the investigation being conducted
by the police and action taken against persons responsible, as well as compensation if
any, paid to the next of kin of the deceased, the statement said. The Commission said it
would also like to know about the steps take or proposed by the authorities to ensure
that such incidents do not recur.

"The report is expected to include the present status of the investigation being
conducted by the police and action taken against the responsible persons as well as
compensation if any, paid to the next of kin of the deceased," the commission said.

The body of a woman post-graduate trainee was found inside the seminar hall of
government-run RG Kar Medical College on August 9. The victim, 31, hailed from
Sodepur and was on duty on Thursday night when the incident happened. The autopsy
report revealed that the victim was sexually assaulted and had several injury marks on
her private parts.

She was killed by throttling, where pressure was applied to her neck, and then
smothering, which led to her death. The reports revealed that the accused had
assaulted the victim when she tried to resist and protect herself.
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According to the autopsy, cut marks were found on the victim's hands and face and she
had suffered injuries on her head as the accused slammed her against the wall. The
report also indicated that a hard blow caused her glasses to shatter, with shards of
glass entering her eyes.

The Kolkata Police has arrested, Sanjay Roy, a civic volunteer who has been accused
of consuming

alcohol before committing the crime. Sanjay Roy has been sent to police custody till
August 23 and several high-ranking officials of the RG Kar Medical College and Hospital
have been suspended for negligence in the matter.

West Bengal Chief Minister Mamata Banerjee pledged to transfer the case to the
Central Bureau of Investigation (CBlI) if the state police fail to solve the case and arrest
all accused by Sunday.

Resident doctors launched a pan-India protest affecting OPD and elective services at
government-run hospitals demanding justice for the victim and better woking conditions
for the residents. As doctors continued their strike on Tuesday, patients who visited out-
patient departments of the medical facilities had to return without any consultation. The
affected city hospitals include All India Institute of Medical Sciences, Safdarjung
Hospital, Ram Manohar Lohia Hospital, Lok Nayak Hospital, Guru Tegh Bahadur
Hospital among others.

Get Latest News Live on Times Now along with Breaking News and Top Headlines from
Kolkata and around the world.
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NHRC Issues Notices Over Alleged Rape and Murder of Woman
Doctor in Kolkata

https://www.devdiscourse.com/article/law-order/3050330-nhrc-issues-notices-over-
alleged-rape-and-murder-of-woman-doctor-in-kolkata

The National Human Rights Commission (NHRC) has issued notices to the West
Bengal government and state's police chief regarding the alleged rape and murder of a
junior woman doctor at R G Kar Medical College in Kolkata. The NHRC has taken suo
motu cognisance of the case and demanded detailed reports within two weeks.

Devdiscourse News Desk | New Delhi | Updated: 13-08-2024 14:18 IST | Created: 13-
08-2024 14:18 IST

The National Human Rights Commission (NHRC) has issued notices to the West
Bengal government and the state's police chief concerning the alleged rape and murder
of a woman doctor at Kolkata's R G Kar Medical College and Hospital.

In a statement released Tuesday, the Commission said it has asked for detailed reports
from these authorities within two weeks.

The NHRC took suo motu cognisance of media reports indicating that the junior doctor
was found dead in the hospital's seminar hall with scratch marks, pointing to a possible
struggle. The family has alleged that the victim was raped and murdered.

The NHRC expressed grave concern over the potential human rights violation,
requesting detailed reports from the chief secretary and the director general of police,
West Bengal. The report is expected to cover the current investigation status, actions
against the responsible parties, and any compensation given to the victim's family.

The Commission also seeks information on measures taken or proposed to prevent
such incidents in the future.

(With inputs from agencies.)
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NHRC notice to WB for detailed report on Jr. Doctor’s death

https://theindianawaaz.com/nhrc-notice-to-wb-for-detailed-report-on-jr-doctors-death/

Aug 13, 2024

The National Human Rights Commission (NHRC) has issued notices to West Bengal’s
Chief Secretary and the Director General of Police and asked for a detailed report within
two weeks on the death of a junior woman doctor in Kolkata’s RG Kar Medical College
and Hospital. NHRC said, the report is expected to include the present status of the
investigation being conducted by the police and action taken against the responsible
persons. The Commission has observed that the contents of the media report raise a
serious issue of violation of human rights of the victim.
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NHRC notice to West Bengal CS, DGP on rape-murder of junior doctor

https://www.thestatesman.com/india/nhrc-notice-to-west-bengal-cs-dgp-on-rape-
murder-of-junior-doctor-1503331405.html

The rights body asked the respondents to submit a detailed report in the matter within
two weeks.

Statesman News Service | New Delhi | August 13, 2024 8:13 pm

The National Human Rights Commission has taken suo motu cognizance of the
reported death of a junior woman doctor in mysterious circumstances at the state-run
RG Kar Medical College & Hospital in Kolkata, West Bengal, the commission said on
Tuesday.

The rights body has also taken a serious view of the reported allegations of sexual
assault and murder, and issued notices to the chief secretary and the director general of
police of West Bengal calling for a detailed report in the matter within two weeks.

The commission also noted that the body of the deceased was bearing scratch marks
indicating struggle at the time of the incident. The family has alleged that the victim was
raped and murdered.The commission observed that the contents of the media report, if
true, raise a serious issue of violation of human rights of the victim, and accordingly, it
has issued notices to the CS and DGP, West Bengal calling for a detailed report in the
matter.

The report sought by the commission is expected to include the present status of the
investigation being conducted by the police and action taken against the responsible
persons as well as compensation if any, paid to the next of kin of the deceased.

The commission has also asked about the steps taken or proposed by the authorities to
ensure that such incidents do not recur.
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NHRC probes assault at Kolkata medical college; High Court
questions principal's role

https://www.indiatodayne.in/national/story/nhrc-probes-assault-at-kolkata-medical-
college-high-court-questions-principals-role-1070655-2024-08-13

The National Human Rights Commission has launched an inquiry into the alleged
sexual assault and murder of a postgraduate student at RG Kar Medical College in
Kolkata. Notices have been issued to West Bengal's Chief Secretary and Director
General of Police for a detailed report within two weeks.

Updated Aug 13, 2024, 3:09 PM IST
Follow us: Google News

The National Human Rights Commission (NHRC) has launched an investigation into the
alleged sexual assault of a second-year postgraduate student at RG Kar Medical
College in Kolkata. The commission has issued notices to West Bengal's Chief
Secretary and Director General of Police, demanding a detailed report within two
weeks.

The NHRC is seeking information on the current status of the police investigation,
actions taken against responsible parties, and any compensation provided to the
victim's family. Further, the commission has requested details on measures
implemented or planned to prevent similar incidents in the future.

In a related development, the Calcutta High Court has questioned the appointment of
Sandip Ghosh as principal of Calcutta National Medical College and Hospital. Ghosh
recently resigned from his position as principal of RG Kar Medical College, citing
defamation on social media following the rape and murder of a trainee doctor at the
hospital.

The court has directed Ghosh to submit a leave application by 3 pm, warning that failure
would result in a court order for his removal from the new position.

The incident in question involves the death of a postgraduate trainee doctor, whose
body was found in the seminar hall of RG Kar Medical College and Hospital on August
9. The investigation has confirmed rape and murder, with the victim's body reportedly
showing signs of struggle.
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NHRC sends notice to Bengal govt, DGP

https://timesofindia.indiatimes.com/city/delhi/nhrc-sends-notice-to-west-bengal-
government-and-dgp-over-rg-kar-incident/articleshow/112506403.cms

PTI | Aug 14, 2024, 04.11 AM IST

New Delhi: National Human Rights Commission has issued notice to West Bengal govt
and the state’s police chief over the RG Kar incident and sought their replies in two
weeks. Taking suo motu cognisance of a media report, NHRC said that the report, if
true, raises a serious issue of violation of human rights. pti

We also published the following articles recently

Kolkata doctor rape-murder: NHRC seeks detailed report from West Bengal
authoritiesThe NHRC in India took suo motu cognizance of the alleged rape and murder
of a student at RG Kar Medical College, issuing notices to West Bengal officials for a
detailed investigation report. Meanwhile, the Calcutta High Court questioned the
appointment of the former RG Kar principal to another position, following his resignation
after the incident.112491677

NHRC issues new guidelines to end discrimination against widowsin May 2022,
Kolhapur's Hervad and Mangaon villages in Maharashtra banned demeaning customs
against widows, inspiring others. MP Supriya Sule later introduced a bill in July 2022 to
eliminate such practices. The NHRC recently issued advisory with measures like setting
up widows' cells and providing legal help, significantly contributing to widow rights
protection.112438020

Wayanad landslides: Kerala HC initiates suo motu caseThe high court took suo motu
action regarding landslides in Wayanad, led by Justices A K Jayasankaran Nambiar and
V M Syam Kumar. They emphasized the need for better disaster management and
reconsideration of policies on environmental activities. The bench suggested
formulating a comprehensive policy and instructed the registry to register the case for
Friday.112388732
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NHRC Steps in on Alleged Sexual Assault Case at Kolkata Medical
College

https://www.devdiscourse.com/article/headlines/3050338-nhrc-steps-in-on-alleged-
sexual-assault-case-at-kolkata-medical-college

The NHRC has taken suo motu cognizance of the alleged sexual assault and murder of
a PG student at RG Kar Medical College in Kolkata. Notices have been issued to the
West Bengal Chief Secretary and Police for a detailed report within two weeks. The
Calcutta High Court is also involved.

Devdiscourse News Desk | Updated: 13-08-2024 14:25 IST | Created: 13-08-2024
14:25 IST

The National Human Rights Commission (NHRC) on Tuesday took suo motu
cognizance of an alleged sexual assault on a second-year postgraduate student at RG
Kar Medical College in Kolkata. The NHRC, noting the seriousness of the media
reports, has issued notices to the Chief Secretary and the Director General of Police in
West Bengal, demanding a detailed report within two weeks.

The Commission has requested the report to include the current status of the police
investigation, any action taken against those responsible, and details regarding any
compensation offered to the family of the deceased. NHRC has also sought information
on measures taken or proposed to prevent such incidents in the future. Meanwhile, the
Calcutta High Court has ordered the former principal of RG Kar Medical College, Sandip
Ghosh, to submit a leave application by 3 pm.

This decision follows Ghosh's immediate appointment as principal of Calcutta National
Medical College and Hospital after his resignation from RG Kar Medical College, which
led to protests. Ghosh stepped down, alleging defamation on social media after the rape
and murder of a trainee doctor on the campus.

During a hearing of several PlLs on Tuesday, the Chief Justice of the Calcutta High
Court questioned Ghosh's new appointment. The court emphasized that Ghosh, who
resigned taking moral responsibility, should not be appointed as principal of another
government college. He has been instructed to submit a leave application by 3 pm or
face a court order to vacate the position.

The body of the post-graduate trainee doctor was discovered in the seminar hall of RG
Kar Medical College on August 9, with evidence pointing to rape and murder. The
deceased bore scratch marks, indicating a struggle. The family of the victim has alleged
that she was raped and murdered. (ANI)
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NHRC takes suo motu cognizance of Kolkata doctor rape, murder
case

https://health.economictimes.indiatimes.com/news/industry/nhrc-takes-suo-motu-
cognizance-of-kolkata-doctor-rape-murder-case/112498119

The report is expected to include the present status of the investigation being conducted
by the police and action taken against the responsible persons as well as compensation
if any, paid to the next of kin of the deceased. The Commission would also like to know
about the steps taken/proposed by the authorities to ensure that such incidents do not
recur, the NHRC statement added further.

Updated On Aug 13, 2024 at 05:55 PM IST

New Delhi: The National Human Rights Commission (NHRC) on Tuesday took a suo
motu cognizance of the alleged sexual assault of a second-year PG student of RG Kar
Medical College in Kolkata.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of violation of human rights of the victim. Accordingly, it has issued notices
to the Chief Secretary and the Director General of Police, in West Bengal calling for a
detailed report on the matter within two weeks, said NHRC.

The report is expected to include the present status of the investigation being conducted
by the police and action taken against the responsible persons as well as compensation
if any, paid to the next of kin of the deceased. The Commission would also like to know
about the steps taken/proposed by the authorities to ensure that such incidents do not
recur, the NHRC statement added further.

Meanwhile, The Calcutta High Court has asked the former principal of RG Kar Medical
College Sandip Ghosh to submit a leave application by 3 pm.

This comes after Ghosh's appointment as principal of Calcutta National Medical College
and Hospital in Kolkata immediately after his resignation triggered protests.

Sandip Ghosh resigned from the position of principal at RG Kar Medical College on
Monday alleging that he was being defamed on social media platforms following the
rape and murder of a trainee doctor at the hospital premises.

The Chief Justice division bench of the Calcutta HC was considering several PILs in the
matter on Tuesday. During the hearing, the Chief Justice questioned the appointment of
the former principal.

"How can the principal - who resigned by taking moral responsibility, be appointed as
the principal of another government college? The court has asked him to submit a leave
application by 3 pm today or the court will. pass an order for him to leave the position,"
the court observed.
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A post-graduate trainee doctor was found dead inside the seminar hall of RG Kar
Medical College and Hospital in Kolkata on August 9. An investigation has established
rape and murder. Reportedly, the body of the deceased bore scratch marks, indicating
that there was some struggle at the time of the incident. The family has reportedly
alleged that the victim was raped and murdered.
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NHRC A Uf3H &l & 3R it HY AfSwa dics R udial & T
SfaR Afgan Siqex &1 S Uid &1 W@a: |9 forar

https://insamachar.com/nhrc-takes-suo-motu-cognizance-of-alleged-death-of-a-junior-
woman-doctor-at-r-g-kar-medical-college-and-hospital-in-west-bengal/

13 Agu 2024

TSR UG SHfEBR SN (NHRC) = Hifsar Ruid &1 wa: I3 for g, Ui & ogar 9
3T, 2024 BT HIABIAT b Iod JIRId 3R S B ASH A Pl 3R YT P AR
gid ¥ U YRR Afgen Sfaer 9 Ui 7 ot R IR W, adT & IWR W WA &
e 9, S99 19 g 8 & ve & gy difsar gry gud far mar o1 uRer 3 sia
IR W 3RIT T g b ffear & I dellap R a1 Ta1 3R 3P g1 R Sl TS |

3TART 3 urn g T Hifsar Raid ot anreft, afe v 8, @ a8 difsar & aMa Sif¥eRi &
Iecrad &1 1R TET 8| JaIuR, AN 5 98 9fd 3R Yoy HeT-exie, UiEd s &
T TRt R & qwrg & Hiar ama § fawga o anf g1

farE & gfery gRT &1 o @1 51 &t aaa R SR St el & RIars @ T8 SRars
& AIY-T1Y JdP & Fdbedd Tl B foU 7T Gafast Bt TSR] M g1 Sférd g
3TN g Hf ST are T o Ui "erst &t grRighy A+ o fore mitietieal gRT & HaH
IOTY Y §/udTiad fhu MU &l
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NHRC 7 Afgar Sider &1 g1 e # Uf3y §e TR 3R gfery &1
oo Fifew s

https://ddnews.gov.in/nhrc-issues-notice-to-west-bengal-government-and-police-in-
murder-case-of-female-doctor/

13/08/24 | 5:25 pm

ST AHATISHR ST (NHRC) 3 DSl & Th BRI AfSHd Plae 3R SRudrd |
TH UfIe ARRAT Slaer & Y HIYT TP R 3R gAT b AN T YA S WBR 3R
wgmmﬁmwm% 3ITNT 3 ety ifRrepTial ¥ 2 Jurg # Ruid
it gl

TIUESRE 5 HAAR &I Th S SR B el [ AN 3 9 3R &1 Hifgar Rad &1
W I foran g1 NUIE & SR 9 SR, DI HIABIT & ol FdTferd 3Rol HR AfeHd
DIl AR AT & YR 81 H TP 1R Algdl SidpeR Jd UTs T8 2| BRI aR W,
BT & IRR W BRIT & =1 2, fora 31 gian 8 o g1 & v difsar gy de fasan
wwuﬂaﬂgﬁﬁﬁaaﬁwaﬁuw%ﬁﬂ%m%wuwmwaﬁiw
RRIEEEARIE]

3TART 3 urn g T Hifsar Raid ot anreft, afe v 8, @ a8 difsar & aMa Sif¥eRi &
Ieg T R TET g1 AN 7 7 IRIg SR e HelHexid, Uidd §a &1 Aifew
SR &R &) Tl & iR A # fawga Rard At 21

farE & gfery grR1 & o ) S &t adae Ruf 3R et safaaal & R @) 18 wars
& AIY-T1Y JdP & Fdbedd Tl B foU 7T Gaiast Bt TSR] M g1 Sférd g
3TNT T+t ST AR b U wrereif Y GARIgRy A & forg wiitreiiat gRT @ dew
JBTT Y & AT JReA1fad fhe MY &

1 ¢, TS YHAR B! HIABIAT & 3RO B ASHA DIcol & SHRGIN dTs B! it dford
R U Al Sldex &1 Ud WA F dYYY a1 H e U7l $9 °geA1 4 9 R § gshy
71 faT| BT 3R TAT@R BT 3RIT A T RO HR b IR IlaeR] 7 Sieia L=
X a1 § 3R AR R R 9 81 918 §, 39 3fiaieq § 37 Siaex ft wnfd gul g8
3fiGIe dad 3Rl B Bfgdhd Dicsl dob Hiftd =81 e, dfes Isd & fafired sregaral 4
ft T |1 I81 9% & ¥ & fafia srgdral & Sigext A o fajly uew o e fem|
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Rape-murder of woman doctor: NHRC sends notice to state govt,
police chief

https://www.business-standard.com/india-news/rape-murder-of-woman-doctor-nhrc-
sends-notice-to-state-govt-police-chief-124081300837 1.html

2 min read Last Updated : Aug 13 2024 | 3:14 PM IST

The National Human Rights Commission has issued notices to the West Bengal
government and the state's police chief in connection with a case of rape and murder of
a woman doctor at a state-run medical college and hospital in Kolkata.

The Commission on Tuesday said it has sought the reports from these authorities in two
weeks.

The NHRC has taken suo motu cognisance of a media report that the junior woman
doctor was found dead at the seminar hall of Kolkata's state-run R G Kar Medical
College and Hospital, it said in a statement.

"Reportedly, the body of the deceased bore scratch marks, indicating that there was
some struggle at the time of the incident. The family has reportedly alleged that the
victim was raped and murdered," the rights panel said.

The Commission has observed that the content of the media report, if true, raise a
serious issue of violation of human rights of the victim.

Accordingly, it has issued notices to the chief secretary and the director general of
police, West Bengal, seeking a detailed report in two weeks, it said.

The report is expected to include the present status of the investigation being conducted
by the police and action taken against persons responsible, as well as compensation if
any, paid to the next of kin of the deceased, the statement said.

The Commission said it would also like to know about the steps take or proposed by the
authorities to ensure that such incidents do not recur.

The body of the woman postgraduate trainee was found on Friday morning. A civic
volunteer was arrested in this connection on Saturday.



TELEGRAPH, Online, 14.8.2024

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

RG Kar doctor rape and murder case: National Human Rights
Commission notice to Bengal govt, state police chief

https://www.telegraphindia.com/west-bengal/rg-kar-doctor-rape-and-murder-case-
national-human-rights-commission-notice-to-west-bengal-government-state-police-
chief/cid/2040702

The report is expected to include the present status of the investigation being conducted
by the police and action taken against persons responsible, as well as compensation if
any, paid to the next of kin of the deceased, the statement said

PTI New Delhi Published 13.08.24, 03:04 PM

The National Human Rights Commission has issued notices to the West Bengal
government and the state's police chief in connection with a case of rape and murder of
a woman doctor at a state-run medical college and hospital in Kolkata.

The Commission on Tuesday said it has sought the reports from these authorities in two
weeks.

The NHRC has taken suo motu cognisance of a media report that the junior woman
doctor was found dead at the seminar hall of Kolkata's state-run R G Kar Medical
College and Hospital, it said in a statement.

"Reportedly, the body of the deceased bore scratch marks, indicating that there was
some struggle at the time of the incident. The family has reportedly alleged that the
victim was raped and murdered," the rights panel said.

The Commission has observed that the content of the media report, if true, raise a
serious issue of violation of human rights of the victim.

Accordingly, it has issued notices to the chief secretary and the director general of
police, West Bengal, seeking a detailed report in two weeks, it said.

The report is expected to include the present status of the investigation being conducted
by the police and action taken against persons responsible, as well as compensation if
any, paid to the next of kin of the deceased, the statement said.

The Commission said it would also like to know about the steps take or proposed by the
authorities to ensure that such incidents do not recur.

The body of the woman postgraduate trainee was found on Friday morning. A civic
volunteer was arrested in this connection on Saturday.
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Rights panel seeks report

https://timesofindia.indiatimes.com/city/kolkata/nhrc-seeks-report-on-kolkata-rights-
panel/articleshow/112507819.cms

TNN | Aug 14, 2024, 04.45 AM IST

Kolkata: The National Human Rights Commission has issued notice to chief secretary B
P Gopalika and the DGP, seeking a report in two weeks. “It is expected to include the
probe status, action taken and compensation paid,” NHRC said. A two-member National
Commission for Women team visited RG Kar on Tuesday. tnn

We also published the following articles recently

Kolkata doctor rape-murder: NHRC seeks detailed report from West Bengal
authoritiesThe NHRC investigated the alleged sexual assault and murder of a student at
RG Kar Medical College in Kolkata and requested reports from West Bengal's chief
secretary and police chief. The Calcutta High Court questioned Sandip Ghosh's new
appointment after his resignation due to the incident, demanding clarity and further
action against perpetrators.112491677

Women are more aware of their rights, says Haryana Womens Commission chairperson
Renu Bhatialn Gurgaon, Haryana women's commission chairperson Renu Bhatia
addressed 14 complaints involving domestic violence, dowry, and harassment. Bhatia
commended the growing awareness of women's rights while emphasizing the
importance of cautious decision-making. One case concluded with a husband ordered
to pay Rs 5,000 monthly alimony, and legal action was requested in another where the
accused fled abroad.112360288

Competition Commission of India orders recall of reports on Apple antitrust probe,
lawyer calls it "unheard of ..."The Competition Commission of India (CCI) has recalled
reports on its investigation into Apple's alleged anticompetitive practices after Apple
claimed its confidential information was leaked, delaying the probe. The inquiry focuses
on Apple's requirement for developers to use its in-app purchase system, which charges
fees up to 30%, potentially extending the investigation by two to three
months.112491895
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ARoNPY AfTHd Pias $I AT IR AFANYPR ATART A Sieidt 3iv
TRer g 9 wiht R

https://udaipurkiran.in/human-rights-commission-seeks-report-from-dgp-and-chief-
secretary-on-rgkar-medical-college-incident/

https://www.haribhoomi.com/national/news/kolkata-doctor-murder-case-resident-
doctors-strike-days-2-updates--41206

2024-08-13 by

Kolkata , 13 3R (Udaipur Kiran) . JI$1T AMATI®R SN (TTTESRET T Kolkata &
WHRT RS PR ASHA Dlasl H Th IR ARAT doctor B g gRRUfGal F g3
Hid W Wd: I o 8. 3T 3 39 A &1 THRAT ¥ dd U West Bengal & T
Ifd 3R Police ARTHCRI® &I AlfcH SIRI HRh 319 39 AT H &l 9«ig & iR fawqd
f¥uid 37 B BeT T R,

TITRYT & Ugaar it faraa 3 garat f& Police &1 Rl # Wi &1 aqamq fRfq,
S & AT BY TS BRATE R Gl $ URSH! BT €t TS FafTaol A &7 Ht Ieorkg
B AT, SHb WY B S1ART 4 Ig 8T § P 39 USR 31 el 31 Ao & R
UL = 3{d db T HeH IS g IT 31T T HeH IS BT U4 ©.

Police 7 59 dReId & T I A1 & Ueh fde aifeifear &I TRUGR a1 8. Doctors &1
2ra1 8 f 39 g ¥ Usp 9 31f¥e dRT TS 8 Ihd &, Fs UHTERITCl |l &) e &l
TN §1 Y81 8. T U ¥ SKIHI ¢ b 3Rl R ASHd Diasl & Hdd Jeig 9y TR
IR AW H GTH R 3% Rideid safa & Raars st # e 8.




AGNIBAN, Online, 14.8.2024
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

TATISRYL § PIAPTal P Side JU-AS? $H U I g0 H Al i

https://www.agniban.com/nhrc-seeks-report-on-kolkata-doctor-rape-murder-case-in-

two-weeks/#google vignette

August 13, 2024

T3 facell | TIUI3REY (NHRC) 3 HIABTT & Sigex YT HeX BT TR (On Kolkata Doctor
rape-murder case) Gl 8%d | (In Two Weeks) RTIE AR (Seeks Report) | QT@T{ AFANIHR
TN (TSR 3 AR &l HIABIT & 3ROt HR AfShd Dol I fgaid ay ot
IS 1 & B A9 Idis &1 Wd: 93 e g1

ST B 3R W Hel 1T U7 {9 3R Bl DIABIA & IRDBRT 3ROl B AfSHA Piciol
3R 3RYATA & AR 81 & T AR AfaT Sidex gd UTs 15 2| T & gg iR Ara
g1 3T 3 w1 & Hifsar Rad R g 3 @t fifsd & Aa-aiieRl & Iwcrad &1 iR
HET IST 1 ST 3 Uiy STl & §e7 Ifa 3R gferd weifdwres &l Aifey ot &R &
g & Wik 39 e H fawga Raré A g |

TSR & s § 31 &gl 71 § fob 3mai ag ft w1 =R fb siftreriRal < it
g1l ®1 TRIGRT 7 81, $UP T 1 H&H I3 g SN = IWg dTs fb Ruie §
e gRT &1 o1 X1 S ®I aaaH R SR orieR sfaddl & f9ars &1 18 SRS &
T1Y-T1Y Gdb b URSH! DI fGT S aTel Garmaot o1 it =mftre fasar smem|

Y U8d SR 3R 1 &1 RIGR ¢HI Sidex & IRAR & Wi A IR B Hadbl
g8 ®Id H TP TIfId] T &R AT B! b A P 3erad &1 FREN & S &t S|
Hifsar & uRaR & gl 3 TifaeT & AHd @ 9 & WIfd IR Yeg 9 § 3R gg o
<rar foran f s dfeml &) 9 & SR T §18% W1 7T 81 39T, I51A 3Iedd I 38
a1 § fr T=arg &) 9ma dM & ol Fad sierad ot TR A S 3T ]|

g1 ¢ for s Gl Slaedl & SRS, #R AfSHd Hiao 3R gided Pt Afgar SiaeR
By URFRUfIal & gd TS T3 | 98 SRUAId & AAe R fgdid a9 &1 Afgsma 3 of 8ik
o AfSRA fqumT o g6 e & &0 & off 1 & @1 ff| sRua & HHamal 3
SRATA B STATADTA (SfeeT B Tl HiT TR ST Xd <l AT | TR St PeaHst qHadl
SIS+ AT B BRE-¢P DI B o oF & H6¥ [GUI I el [ RITA & Har 4
FHe! gor et wnfgul
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DIAPTAT P Sidex A IU, TAT ATHA TR NHRC TiFed- Ufdd ama & g&
gfea, DG J |t feuid

https://bharat24live.com/nhrc-active-on-kolkata-doctor-rape-and-murder-case-seeks-
report-from-west-bengal-chief-secretary-and-dg-in-hindi

AU SRE! A BT ge 3 UM od 8T urd & i Hifear Rulé spR w= 5, @ g8 Wifsd &
AFARSRI & Ieae & THR TET 6.
Date: 13-08-24 14:46

TS faceh : AP AHAIIGR ST (NHRC) = HTGAR Pl HIabidl & 3RSl 3R Afsad
Hicre B fgata a8 o fol I & I BT G IS & A H1 Xdd: I3 foran .

TATTSIRET 3 T, 3EnT = urn & fob fifgan Ko & anwf, R v 8, dt ag difisa &
AHATRISR & Ieere o1 1R eI 3. 39 e, 38 Ui¥H sTa § Jed Ifd 8tk
gferd FRIHRRIe & Aifey Ot & &) Tg & iR I WR fagd Raié o 3.

gferg &1 offd, TaRH SR TSI & gafas] ol SR

RO & gfery gRT &t 511 X6t oiid &1 9aq Rufa 3iR fordieR afaal & faars &t 18
HRATS D Y-TIY Jadh & TR $I faU TT Jomas & THSHRT A g4 BT IHIE 6.

TITISIRE & S H 31T gl 7T § fob 3imanT g+ S =me fob sifdesrieat 3 vt
gl GIERTs 7 oY, 5P oI T HeH I3TT 8/ISTTT.

TRHBIC A Hiao & URITT B GEI BT TS HITT

3 S, Haddl 3= AT 3 3Rol R AfSHd Hlasl & Yd Urard e Oy & U
3 T IF Fel BT Mde o DI el §. U & SKITh B qud d1G DAl § Hadhl

A AfSHA Dlael TS gIRUcd & U & U H 39! Hgfad & a1 [RIY-0e=H &
RIS

e 1Y A WHIR B 3RST HR ASHA Dicisl & TR Ue J WA ¢ a1 o7 3R 3RIg

T T foh SRUard URER H U ¢! Sider & 1Y R 3R g1 & §I¢ AIRId Hifsar
QICHIH IR 3% Se-H fdhdT ST 38T 5.

HAG I AT o H- TN Bl WSS HIAAR I 59 A H g SHied
feremrell TR faaR &= 38! . sierad A F8l, YaTs & SR Jied rneisr 3 qd urard &1
gfed IR Tarel I3TT.
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"Afde FTHER! dd gU SKITHT G a1 Ui &1 GER IRBRT Hidsl BT Wrard 6y Fgad
3T ST vl 572 S1aTad A 36 3o QIR 3§91 b el B TG o B BT g, ST
3AETAd 35 UG BIe BT e ¢Ift.”

9 3R &I AR gl # Afger Siaex &1 UrT T T ga

9 3T DI BIABTA P RN HR ASHA Hiciol 3R SRUATA & AR 8l H T Ue-
IqUe ¢! Bidex Jd UTs 5. Sid H Il R 3R g1 &1 I g% 8. HfAd aR W, Jdd &
IRR R TR F A 3, S b 3 € 7 g1 & 999 o2 Jud g3 1. IRaR 3 iy
IR W 3RIY T g b TS & G deeapR fhar 11 3R 3Tt g1 R &l TS,
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DIAPTAT -l SIPex JU-TSI B: SRIUR | 3IThIT, SiFe’] B gead
\_rl'l'\&, NHRC A forar @a: I3 - bengal trainee doctor murder

https://www.etvbharat.com/hi/!bharat/west-bengal-rg-kar-trainee-doctor-rape-murder-
case-nationwide-protest-strike-live-updates-hindi-news-hin24081301127

Updated : 18 hours ago

DIAPTAT: TIEH A DI IS T RN DR AfSH Bicisl Td ST H ¢l Sidex Bl
BT & faRIY A Siae] &1 HigIe SR Uhsdl off 387 5. SWHR H Slacy] & gsdid 9IR! 8.
STaey THIRTERH @1 3R ¥ 39 A &1 JT&1e1E Sid & A7 &1 718 €. 39! Riafia # o
HAG GIRDIC U GRR ATFIDT IR YAaTS Y. TIEH Se Yferd 2 59 Hd § 3RI &t
U S &1 gral fhar §. 1Y Bt 31 &) i R el 6.

TeTM 3 ATST Sidcd THIRTEE = 39 AW &1 AhR 30 TSI godid &l
M I DI G0N D1 3. Bod WY HATAT & AfASINGY & Y ST 936 H Dlg
Y 6! (1 d Ul SR HR & BRI SRGdTd! & IoTec Siaex 39 U 3RIY &
Ry # THaR & ffAaeTe eard R Ia U, 399 et IR 3 STl R SNTiS)
3R TR-SAMUTIHTAH Toik! Afgd debfedes Jamd 37 gl 7Ts.

A & 98 ATUBRY A FeT- Al BT FSt A Ho! Forl fGamgat

Uf3H §Te WY TF URAR Hed1uT faHTT & T Fid ARE0 W&y 74 3 T, '9
3[R 2024 B RSt HR ASHA BHiciol U9 ST H T 3fdd gHIYRUT g1 °el. 9
RBR 3 Ul Bl ds Usal § el Fdl 8. 89 9 U1 &1 Hol (e H3d § 3R gH
2@ Hal oid & ol T TRE Wide= g.

DHITHI & I ST AT U J SI1d P R PR IR 8. Irad oid & ol T
Tg3MTEc! &1 Y o o T 5. 9 SISl &l dral el ol [Gardil. gfery UTfiewmRor &
Sid 9 & IRl & HRUT " & 12 U b Hidk G- R Bt uga= I I8 IREIR
R foran T .

I &t <fSa foram STa. Siceprdr & e smgad = i AIaR &1 siiciadRt Siaexl @
AT B 3R 31 dP BI oIid P WA & TR T THBRT 4. TeIH=T AfadiTd T4
ATAT-foar ¥ e Y 3R 3% Sy faa o Ifad S &t e, SiRelt 3 A
Hictel & URTT 3R THTHAIY &1 Sea fadm T 3. Yoree siaex! A gART oid ¢ &
HIHA 1 IFId i o F1Y-T1Y TS T SlaeR| Bt Y& AT B & Ufd IsT WHR gRI
fars S ufdagdl ®I T gU 38 Ut Jarsii R oy deT AU,

P FivIg JUHT TeRT A Fel- A Siae’l 1Y §

BT GITE YUHT AeRT A BT, U1 78] BT AT AT, AR DIy SideR ST ST P §U
SRUATA & 3fEx YRIET 7161 &, < faRIe I BTl 361+ gl, Sidex ATH AN b1 iG]
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D A1 A I8 FB W Tad T8I fhan 8. 3! SHIS T8l gel anfey. H STae! WY §.
HHAT §9if = U1 991 a1 § fo 3R AqaR dop Siftal &) fiRuaR =) fear smar g,
Hieftars Sifa grft. Siaex! &1 JRe fAaHT afeu.

eI STaex YU-ASY $9 # NHRC 7 foram waa: I3, 2 g0 | At e R

ST AHATYSR SN (TTTHSHRE 3 SRSl B AfSH Plcel H g3 uel Pl ddbR Th
e &1 Td: I forn |, s 9ar T | 6 9 8Rd &6l SidwTdl & WHR! Afsha
Piciel U8 SRUAA & WHHAR 8id § T AR Al Sider Jd UTs 15 ot ST 3 &7
ﬂﬁasﬁ?%ﬁ—mwﬁw,WWﬁﬁﬁqaﬁmmﬁaw$mﬁﬁm
fraré 7l 8.

NCW Y& A 3Relt R AfSHd diaw & Ud HRIa & g W) &1 feuyoft

3RS B AfSHd Bicrs & R & SR §9H W e sy e sfomr @irgy A
gl & ug 9ga guivyef 3. AR fiftud W 39 @Re & 99 SR od &, o 399 Tal
T & T 98 39 AW & Ufd fhae sRide-Rid §. Tuilesg 96 A del foh ot ab
U $© AT a1 ST 3. ST T Uiohdl 5, S UTST IHI T 5. 31 (gferd ) T
T3 fHU B, S0 9 7T 3. I5H S gl o wed e o Uit 903 . sfer
GITgY A Hgl i g radra & Sifeiial @ Ruid #iht B, 3 3@ g8 Iiu &1, gfera 3 3@
d% DI HRATE & TR A U RUIE wa & ST &t 91 &} 8. 9 31T bR SqHhT e
). UET ardd H P gReq @it . Sifireiia A aret forar | 6 3 gua! ot i,
e AT Jd 3 $7T- BRE P HI¢ & AT A i 9y

TR (waefid) Tiere g ga A Fen, < HR T 0l B8 geAmd g1t § iR 89 31 @it
! a1 FRd . H FayTT § T e aToh iea! & HRATS BT 3R URAR &I BRE ¢
DI & ST =T TS 1T, §H (U 9Kt &l 39 T § 8! 51 Iob i Ut gemy

Tars A Rig Afdewd sias & siaex R Afged o Wi faRiy-ues= # wnfia

WOYR: gaTs 9 Rig AfSHa Sl & Slacx 3R Afewhd 36 o fakiy-uex= & wnfia 8
T . 3! A 37 A 7T R e 7. agl, e 3t 3ifd Sfear ifeed vafue 3
U-ET B geHT o foRiy T 3197 13 3R Y R <= H 3NUTST Yarl &g H3A BT Mg fobar
g

PTG TS, | Siae] 3R AfsHd Bl &1 faRry-uez=

JR UCT B T TRaS | o 31197 ¢t Sidex ¥ XU 3R g1 AHd & foriy H Ug=H
fopar.
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ST & HA 3R faUTas & ST uST fAY &1 ArHAT

IS S & T S1de sigHe @ R SuER faurs Wl HHd el & Siaed §
HAGT 1 AfSH A Diciol U9 G H S B [ARIY BT FTHAT HRAT UST. Tgl, 3
3RS TR AfSHA Hicro U9 3RUATA & Jd HRua U1, (3F.) Teiu 9y & $© & 979G
HaHl AR Afehd dicsl Ud 3RUArd H i ¥ fAged = faar .

RIMETaTST §4+1 A $gT- HTHA DI i JIG13MTS BT JG-T Aoy

HTSTUT ~IdT MG g4 7 39 Je, TR A PR TR AT {hal. I5i- @gl, Uiy sd
T BTH-TaRT 91 &1 PIg Aol Tal 5. Aee3N IR AR 81 I8 & 3R Siaex) o off Tt
FRRIT o1 XET &. HIHA BT SIid WSS B Wiy &t Mg, Higar Teads g & Jracg
AT S0l Afgaat &I JRefm ¢4 # fawd 81 8.

HIARTAT A ST & HA B B & A=Y BT JTHAT HIAT UST

HIABIA | UHH S o Al Sfdg 3gHE TH 3R CIuH faurd ol od Ael &
DDAl A BfSHd Hicis Ud SRUATA T UgaH IR BT & faR1Y T JE1 61 U],
3Rl TR ASHA Hicol U9 TdTd & HRYd W, (S1.) e 9y S84 &d 3u- g I
ST ¢ a1 U1 368 o 81 Y9I §1¢ hadhl AR Hfgdhd bldel Td 3Ryara § i 9
fged o fear .

fawett & Siaexl ok Afswa ol A Rty wezf far

T feeett & +ff Siae’l ok Afged oEf 3 IRTATd 3Ruard A fajiy vl fHar,
TR HR I Slae! 3R AfSHd BHET A URe-Igue ¢t (diohid) Sider & IF Iadts 3R
T B TNS13MTE ia Bt AT B, AfSHa SHT A STaeR] DI REM USH fbT A & [T .
TeYTM 3 3ifd Ifgar Afswrd TAHRUIF(FAIMA) 3 TeT & RIalia 7 o 21 WR |
§¢ B BT 3AgH fHar g.

AT TR A Slaex] ok Afeed ol A frar fadiy yext=a

BBl YU-HST HTHA I AB eH H AN H AW AT B. 5T S e 31 Iviac
Sided TOIRITYA & Mg R fogR & e § T H Sidex 3R Afgdwd sl A fear
TRy TeRM. e 3 3ifd Sfsar AfSwHa TARITIA (FAIMA) = HIABTd & 3Rl
IR BfSHA Plds (S gikied B Ue Aigdl URC-UGUC ¢l (PGT) Sidex & 1Y §U I
Jate 3R g1 & faRie o ol § QR ax1 Hf NSt TaTd §g A H1 MM o g

gfere A IR R Siae’] &1 aad fear

HIABIA | T PR SUATd | D g Th ¢t Sidex o 1Y YU 3R TS & A
T HITAaR &1 UBdTS & [ Hladial gied A o IR JHaR Siaex] & dad far g. e
& RN PR AfSHA Pictol b IR SlaeR] bl TS ATANTSIR [RYd HicrepTdl gierd
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AT | AT T §. Yo Gl & SR, ddT & 91y f&-R H-A ardl SiaeR 3RIdT gl
&, b1 3 U@ dIs & fore I 711 8. I 17 Hel, S WY &R 7 a1l IR R
Slacl B! bR q Tad a1 71 8. I5i- DT, ‘DiadmTdl Yferd A fauTeasy, 98 g,
GHY-Afgel 91, JU-S1 HHARal R RET Tl DI 1} S AaaeR fRUd Sl
gfer gETerd | dqd a1 8. Tees

ATTQR | Side] $T faRIY UeRiH, HIadrdr ¢+t Siqex ArHd | <™ Bt |ifT

[l o\

HERTY & ARTQR H Side 3R Afehd BB 7 BRI AfSHd Pplae 3R SRIdre THYR
(STTAETE) & TS & T Ry UeRiA fhar. hevwH oifh sifd Sfegar afswa
TUIRMERH (FAIMA ) & Iy H I8 faRiy UeRiA foar mar. 9 ofd &l Sl &
3RSl PR AfSHd Bictol SR SRYATA H T Afgl URS-UGUE ¢t (Feiieh) STaex & aH
Jdte 3R g1 & TRy H U8 TS foham a1, 39 ERM S W H 13 3Rd ¥ IS
Q137 B! &g HIA BT MG fHaT 8.

T ST, SI&T TS A Fgl, 'Siaex 3T BRI SUIe] T SRard H fodid . I8 TART GERT
TR 3. 3R BH TgT Qierd el 8, d wai JRI&T 2 8 S0+ JRe B1 AT v & 3R
FO el 5H ARISl ! Jal R @ &, AP sHRY JRef off SRt B, 3R g1 JRférd 81 §,
dl 9 3T HTH $T B2, §H T IIRT. <1 fiem & 91 §H (U gsdid aTay o ol

FAIMA 9 3o ¢IHR § WSt TaT¢ §¢ B BT Mg fbar

s & AR SRuard § Siae’] 3R Afswmd 3ME! A o1y UexH foar. BhevwM i sifa
sfear AfsHa THRITEA (FAIMA ) 3 9 3T &) HIAdTdl & 3Roit R AfSHd Bladl 3R
3RYATA H Ueh Afedl URE-AUe e+t (PGT) Sider & 1Y T Iaite 3R g & fajiy o
3T QX SR H SIS TaTd &€ T3 BT SATEH BT 5. ST 3&f SIRIcd A FeT, Fdar wig
& §IC I8 U 991 ¥U-HSR BT A 7. I8 gH I 3! IR oar 3. 89 Sz fadiy &
YA §US. HERTY & G THRT SRdrenl & it AT Slaex il fut Jard dg
T, TUTdDTe Jarg 3+t o T1q 8. ARiST ! Pig GHET el 8 X6 8. §H 31U 98 &
forT =amg &1 A HRd €, FSIP A1y 3T §3MT §. BH od IRBR 3R H% U SRIY Hd &
f 3 TXIAT X 3R Tleg A Teg YIS ST BT TG <. ROl HR AFSHA Diarsl 3R
YT & Sidex] Dbt gt @it I bt ST =nfgu.

Hrew 7T sTeil e o BT Uad #1 T61 8: STl At pune 9w

DHIABIAT H ¢l SIdeR T ATHA Bl WD SRIATUT SHThIRT & did Dictdbldl T STTE Adl
FUNS 1Y = T, HITH FHAT SN o] ¢ BT UIa B 6! 6. alal §d &I Jif B ke
BT P IE! . 39 e J 3 i 95< gt €. Wdteng(wy) & e § it geAns gt et
ot dIoidl & e § IA19, BIURY, WIFRIS, ToRTd, fodfed, Tad, AR 3 99 U & a1
Teh G311 ST H QT &1 g1 =1fe T T, Afd gam.
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g T ITHINIG 3MR1Y g, HITH 3 Ugd T &gl i SRevd uss IR ArHe distens &) g
feam STe. gfera 3 24 ¢ & iR SR &1 ARUAR o= foran. 3611 g8 ot wet o A
HRE-¢h DIC B I 3R I Y B B GOl (A DI BHIRIRT S, THAT Sl A gferd
DI IFaR I HT 9T AT B, 3R Dig Apy A8t fAdbardt 7, o ArHar Hieiens o! 9ig
foar sra
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NATIONAL HUMAN
RIGHTS COMMISSION

RIfrcTe gopd-gdT ATHAT : TATISRRT A S PR 3R 59 g
31 Aifew = fan

https://www.ibc24.in/country/doctor-rape-murder-case-nhrc-issues-notice-to-bengal-
govt-state-police-2659249.html

:Bhasha Modified Date: August 13, 2024 / 03:07 PM IST

Tt facelt, 13 SR (UTHT) T AHAIDHR SR (TTTARIN HIddbTdl & T TRDR]
NfEHd Biae Td SRUATA H T AfRel fafdcdes & T1Y g5hH & a1e Bt T3 SUD! gl &
AT H Ui §d DR SR 5T & Yo T &1 Aifed II]) fhar gl

TN 3 HITAAR ! Hgl fb 3T SifYp1ial @ gwrg A Ruid aas 3t gl

Tt IR} U Ol & TIuaemRE! - &gl fb 39+ Hifear & 315 39 Wak WR ¥ad: I3 fomn
& FoTI% qaTfa® SIadmIal & RSN SRS, TR AFSHA DIcol 3R SR & THRR H
SR Afge STdex g urg T ot

TN A Fal,  WeR & AR, FABT & IRR TR TR & =1 3, St I8 Adhd ad & b
e & THT TS g3 YT Wk & 3UR, URAR 7 3RIY e § b difsar & ary
JAIHR o T 3R ITD! g HR TS |

S & YaTiad, KU # gier gR1 &1 of Xg! offd &1 g rufd, iiieR safdadl &
IS &1 115 PIRATS, TUT HADT & GRS bl fAT TTT Faiiaol (Al BIs 7)) BT fda=or nfia
B B 3G 5

3TN 7 g8 it ST 18T © fob T gersif &t TRIgh b o forg unfirestieat gk
PH&H IoTT Y § T IB1T & a1 B

T Slaek &1 Ud YehdR Bt Jag sR1< fovar a1 7| 39 R & IHIR &1 U afdd
DI FIROIR fobam |
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NATIONAL HUMAN
RIGHTS COMMISSION

Ui §Te IRPR 3R Y 1 Aifed S, | e ¢ Jwars J fad

Aug 13, 2024

https://[samacharsamrat.com/bengal-and-orissa/notice-issued-to-west-bengal-
government-and-police-report-sought-in-two-weeks/

New Delhi News: T$1T HFaTIBR SN (TTTASRHT) F BIABI &b Teh IR
NfEHd Blasl 3R ST H T TRy AT Siaex & 1Y BT TADR 3R g1 &
A H Ui ST IRER 3R o9 & G TE D1 AT ORI &1 g | SN - aid
SifrmTRAT & & warg | R ol g

TUI SR § HTAAR DI TH S SIRT HR gl [ STNT 7 09 A B} HIfSaAT KUK BT
T T for g1 RO & SR 09 SR &1 BTl o ot FaTerd SHIRol B
AfEHd Blciol 3R AT & VPR gld H U 1R Afgel Sidex 7d urdt Tt &t Hid
IR R, Jdh! & IRR TR TR & 2 3, SR 1 811 8 fob ge1 & awg Wifsdr gra
To fear mar 97| gRaR 3 ST dR IR 3RIY @ g 1 difsar & 91y sare R fear
3R IGD! AT PR & T

ST = {1 /4 SAfUSRT & Seaad &7 TR ge1

3TN 3 U g T Hifsar Raid ot wnrht, afe v §, @) 78 tifsar & 1MHa iRl &
Ieera o1 TR T 8 1 SN 3 g Iied 3R Yferd HelHeRIes, Uid sd &1 Aifed
SR &R & Tl & iR A # fawga Rard At 21

fYarE & gferd gRT &1 11 3@ offe &t aad RUfd 3R St sfdadt & faars &t it
HRATS & TY-T1Y Jadb & Hbedd Hw&ﬁﬁﬁﬁﬂﬁﬁmlqw DI TGRS AT
3UfEd B &mﬂu‘s’lﬁﬁrﬂmaﬁm%ﬁ?ﬁ 1SN Bt GRIGRT Adh b o w1l
GRT T HEH 38T T § 3YaT FTad (o T |
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NATIONAL HUMAN
RIGHTS COMMISSION

APTI AFETSTR SRR A Ied WBR 3R STeidl S Aol Fifed

https://www.prabhatkhabar.com/state/west-bengal/case-of-rape-and-murder-of-junior-

doctor

https://www.hindusthansamachar.in/Encyc/2024/8/13/State-government-has-
been.php#google vignette

P AHATYSR SR (TTTESHIRE  HEFR & 3fRel R AfSHd pictel 9 SRydred H
TH A [fhci® & T g5hH & dIg & T SUD! gl & A H ST AR 3R
TG & e T DI Aifeq SR fohan g, 3maiT 3 HaaR &) dal fb 39 SHfwmiial 9 &
e # Raid it §.

| August 13, 2024 11:15 PM

CANEIRIER AT

IS AFANYSR AN (TTTISHREN) = HER & 3HRoll B AfSHd Diciel 9 SRYTA H
& Afedn Rifrdd & 1Y g5hH & a8 & T IS g S AW B ST WBR 3R
TG & e T I Aifeq SR fohan g, 3maiT 3 HaaR &) dal fb 39 SHfwmiial 9 g
g 7 Raié At B, g8l 9 ve gty # tiueeR 3 wgl i S99 Hifsar & omft 39
TR W Wd: I3 foran 8, o qanfasd diawidl & WBR! 3Roll HR AfSHT Hiadl
3R SRUATA & THFIR & SR Algen Sidex Jd urit Tt off. 3manT 3§ &gl - IR &
IR, HddT & IR TR W & =1 U, S T8 Yobd 4d & [P g1 & JHy Fas gafT .
TR & IR, TRAR = $RIY T § 6 RS & A1y SareapR b T $iR 39! g
R & TR, TIUEeRA) A T b afe Mifear & omft weR Y fawg-axg IEt ®, ot ug i
& AFATUSGRI & Ieaed &1 TR TgT 8. deaR Uy s & g7 Ifea 8k gferd
RIS Bl e TRY IR < Jrarg H fawgd Rulé qara &1 et 3.

SO & Halaem, RUd & gie gRT &t off @1 o &1 addq fRufd, Swier afeqal &
e Bt T HRAE, 3R Hadr F aRer! B Y T gaaw @fe BIg g o1 R
M BH BT WG 5. AN A T8 o S 9161 ¢ o Ui gesfl & gRight Jd &
fore oI gRT 1 FeH 1 T § AT I6[ AT &,




